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posal of imrpovable asseta oj the Bank 
for fulJ payment to the cit.positors and 
the creditors? 

Shri B. R. Bharat: As I said, the 
depositors have been paid 40 per cent 
of their money. As regards the pros-
pects, the Bank has a wry valuable 
building in Calcutta in :1 very proll1!-
nent locality and arraIl¥ements are 
being made to sell it. If that fetches 
a reasonable IJrice, I think more fU:ld, 
will be available. 

Sbri Hart Vishnu K~IIIJlth: W!lI 
there be full payment 01' what: 

Shri B. R. Bhagat: As I said, it 
depends on the success r;f the suit-
filed by the lJquidator. 

Shrimati Renu Chaknvartty: 11 1 
correctly understood tne Mini5ter, 
he said that 40 per cent of the credi-
tors have been paid . 

Sbrl B. R. ~at: Not that; 40 
per cent of their money. 

Shrimati Renu Chakravartty: All 
right. May I know at what level the 
.mall depositor has been paid? May 
I have that information? 

SIui B. R. Bharat: A~ regards the 
secured creditors and the small depo-
sitors, upto Rs. 250, e"',rybody L-
paid. About others, it is 40 per cent. 
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Backward Areas 

+ 
(Shrimati Savitri N1ram: 
I Shri M. I,. Dwivedi: 

• 6) Shri Rameshwar Tantia: 
44 " Shri Ram Harkh Yadav: 

I Shri Subocih Hansela: 
l Shri M, Malaiehami: 

Will the Minister of Plannia, be 
pleased to state: 

(a) the criteria accepted to regard 
the backward areas in various Slates 
as backward; and 

I b) th[' names of the areas in Ultar 
Pradesh, Madhya Pradesh, Bihar and 
Rajasthan so far accepted as back-
ward by the Planning Commission and 
the reasons therefor? 

The Minister or Planning (Shri 
B. R. Bharat): (a) In August 1962 
the Planning Commission communi-
cated to State Governments indica-
tors of regional development for 
identification of backward area •. 
A statement on the indicators of 
State/regional development is laid on 
the Table of the House. [Placed in 
Library. See No. LT-2454/641. 

(b) On the basis of the indicators 
mentioned in the Statement the Gov-
ernments of Uttar Pradesh, Bihar 
and Rajasthan have identified the 
backward areas within these Statell. 
Details of the back ward areas are 
indicated in the Statement laid on 
the Table of the House. Reply is 
awaited from the Government of 
Madhya Pradesh. 
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Sbrimati Savitri Nigam: May I 
know why raiway lines and roads 
were also not included in the list of 
indicators? May I also Know whe-
ther while recommending these indi-
('3tor5, the Planning CO'mmission has 
also recommended what particu:ar 
"t,·ps should be tnkcn to improve 
these areas? 

Sbri B. R. Bbagat: As for the indi-
eators. this mattcr was very care-
fully considered by the PI'Bnning 
C(;mmission, and Wac:'r.:eal and ex-
rt rt advice was also t.,kcn. and faiTly 
~xhaustive indicators hav .. been given. 
A~ for the action to be taken. this is 
beir.g considered. 

Mr. Speaker: The han. Member has 
particularly asked whel!lcr communi-
cations or the lack of them would 
also be taken into aCCoLlnt hy the 
Planning Commission ia dec'aring an 
"rea as backward. 

Shri B. R. Bbagat: Th~ lndicators 
may be there, but the hon. Member 
was referring to railway lines. That 
ha. not been consideretl ~s a sufficient 
indicator for determining the b'ack-
wardne". 

Shrimati Sav~tri Nigam: The latter 
portion of my question has not been 
replied to. May I know whcther the 
Planning Commission has recommend-
ed any specific steps to be taken to 
improve these areas, and i1 the anSWer 
be in the affirmative, what those 
efforts are? 

Shri B. R. Bharat: The areas are in 
the prucess of being determined, 'Bnd 
once they are determined, certainly 
in the coming years. the Planml1g 
Commission will suggest soml' sl.eps, 
and more particularly in the next 
Plan. 

Shrimati Savitri Nigam: May 
know whether the Planning Commis-
sion has ever advised the various 
State Government. to invest some 
more money and to give certain facio 
Iities, while granting mone) for the 
development of these areas? 

Sbrl B. R. Bhapt: As I hoave said, 
these areas are being determined. 
Let them be first determined 

Mr. Speaker: The main question 
relates to the determination of those 
areas and not to the steps that are to 
be taken. 

Shri Subodh 1Iansda: I find from 
the statement that most 01 the dist-
ricts referred to are inhabited by the 
tribal people. May J know what step. 
Government propose to tak~ to deve-
! op all those arees, apart from the 
tribal development blocks? 

Mr. Speaker: The steps that are to 
be taken are a different thing a1t()o 
gether. 

Sbri Subodh HanSda: This is II 
very important question. 

Mr. Speaker: The question with 
which We are concerned at present 
is how these arees are detennined 
as backward areas. As for the steps 
to be taken, th'at is quite a different 
matter altogether. 

Shri D. C. Sharmll: Government 
havE' very wisely mentioned 12 crit-
eria for determining the 1:Joackward-
ness of an area. What percentage of 
help, what percentage of road trans-
port. etc. are required in order to dec-
lare an area as backward? I think 
that judging by these twelve criteria, 
even Connaught Place w!ll bp a back-
ward area. 

Shri B. R. Bha&'at: The extent or 
the dimension is given in the criteria 
themselves. For example, in regard 
to roads, ·it is said: 

"Length of roads .... per takh 
of population and per 100 sq. 
milps." 

Some dimension is given in respect 
of them. 

Sbri Basumatari: May I know why 
the St'Bte of Assam has not been deter-
mined as backward, sinCe Assam hB. 
no roads. no projects and no indus-
tries and nothing of that sort? 
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Shri B. R. Bhagat: It is for the 
Assam Goverment to indicate it 
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8hri p. Venkatasubb .. iah: Fran, 
FrC1m the statement I find that no 
mention has been made regarding 
the scarcity areas. May I know whe-
ther Government propose to include 
among the backward areas famine-
stricken and sea rei ty areas, and if so, 
what the criterion in this behalf is? 

Mr. Speaker: The hon. Minister 
has said already that it is for the 
States to dp.te,-mine it. 

Shrj P. Venkatasubbaiah; The cri-
terion of scarcity areas is not mc!n-
tioned at all in the statement. 
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Shrl Himmatsinbji: Have any 
areas in Gujarat State b~pn accepted 
as backward areas? 
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Revenue from Cigarettes 

·448. Shri Harish Chandra Mathur; 
Will the Minister of Finance be 
pleased to state; 

(a) the revenues derived from Cig-
arettes, biris and ch.ilam smoking 
in the country during the last three 
years; and 

(b) the measures, if any, Govern-
ment propose to take to curb smok-
ing! 

The Ministet' of Planning (Shrl 
B. R. Bhagat); (a) A statement show-
wing Revenue realization from Cig-
arettes and from tobacco used in the 
manufacture of Cigarettes, Biris and 
Hookah. tobacco for years 1960-61, 
1961-~2 and 1962-63 is laid on the 
Ta:ble of the House. [Placed in Lib
rary. See No. LT-2455/64J. 

(b) Necessary publicity through 
folders, pamphlets etc. regarding the 
harmful effects of smoking is being 
carried out by Government as part of 
the general health education activity 

of the "Central Health Education 
Bureau" with special emphasis to 
discourage smoking particularly 
among children and young persons. 

Some of the State Governments/ 
Administrations have already enforc-
ed legal provisions for the prevention 
of "Juvenile Smoking" and prohibit-
ing smoking in Cinema/Theatre Hall/ 
Auditorium/Buses and other places 
of public entertainment. 

Shrl Barish Chandra Mathur; T'le 
revenue from this source has gone 
up from Rs. 48 crorc, to Rs. 61 crores 
in two years' time. To what extent is 
this due to increased duty and to 
what extent to increased conswnption? 

Shri B. R. Bhagat; It is largely due 
to increase in the duty. 

Shri Harish Chandra Mathur; In 
view of the health hazards in smoking 
and the Health Minister stating that 
she considers smoking more dangerous 
than con~mption of liquor ha~ th:lt 
view been accepted I:Jy the Fin9nce 
Ministry? If so, what financial regula-
tions are being adopted to give effed 
to that view? 

Shri 8. R. Bhagat; The measur~s 

adopted by the Finance Mini~try are 
in line with the view Of the Health 
Minister whose view is final in this 
respect. 

Shri Bern Barua; In view of the 
fact that cigarette is the oniv com-
panion of a lonely man and also the 
inspirer of an intellectual worker, 
why is it that Government are so 
much after lady nicotine? Is it because 
they are in the hands of puritanical, 
uncniv.alrous, people. 

Mr.. Speaker; Can t.he Mini~t&' 

answer this! 

Shrt B. R. Bhagat; I do 1Iot think 
the han. Member expects an answer 
for this. 

Shri KaPUr Singh; May I ask .... 

.shri Lahri Singh; May I know. 




